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(c ) The Government o f India will 
.select the institution on the recom
mendation of the West Bengal Govern
ment.

Japamgs'j C\blu In v k s t ig a t io m  C o m m it t e e

553. Shri S. C. Samanta: Will the 
Minister of Communicatioiui be pleas
ed to state which of the recommenda*' 
tions of l̂ he Japanese Cable Investiga
tion Committee have been adopted V>y 
Government?

The Deputy Minister of Communicst- 
tions (Shri Raj Bahadur): All the
jecomm endations of the committee 
have been accepted by Government 
and are being given effect to.

CoMMiTTfifi FOR L a n d  R e f o r m s

554. Shri S. C. Samanta: Will the 
Minister o f Food and Apiculture be
pleased to state:

(a) which States have sent their 
proposals to the Central Committee for 
Lai>d Reforms since September, 1953;

(b) whether these proposals have 
been considered by the Committee;

<c) if  so, the advice Kiven; and

(d) how far the special Division for 
Land Reform  st*udies has progressed 
^nd what are their general findings?

Tht Minister of Food and Agricul- 
U m  (Sbri HUdwai): (a) The Himachal 
Pradesh Abolition o f Big Landed 
Estates and Land Reforms Bill, 1953 
was referred to the Central Committee 
for land reforms.

(b) Yes.
(c ) A  copy of the conclusions o f the 

Committee is placed on the Table of 
the House. [See Appendix X , annex- 
ure No. 4]

(d) The Division for Land Re
forms has maintained a continuous 
study of Land tenures in the various 
States and has commented upon the 
legislative proposals received by the 
Government of India from time to 
time. A  review of the progress of land 

reforms by the Division has been
published in the Planning Commis
sion’s publication “Progress o f the 
Plan— January 1961’\

G a n g e s  B r id g e  a t  K a c h l a

555. Shri Raghiibir SaCiai: Will the 
Minister of Railways be pleased to 
state:

(a) when the decking of the Ganges 
Bridge at Kachla on the N,E Rail

way was sanctioned; and
(b) what progress has been made so 

far?

The Deputy Minister o f Railways 
and Transport (Shri Alagesan); (a^
The estimate was sanctioned on 16th 
February, 1954.

(b ) Material is being collected at 
site.

R e c r u it m e n t  o f  S c h e d u l e d  C aste s  
AND T r ibe s

556. Shri Dhusiya: Will the Minister 
o f Labour be pleased to state;

(a) the number of Scheduled Castes 
and Scheduled Tribes candidates to 
whom appointments have been given 
in 1952-58 and 1953-54 through tho 
Employment Exchanges in different 
States in Government offices and r^n- 
Governmental institutions and organi
sations; and

(b) what is the number o f such em
ployees appointed through the Employ
ment Exchanges in the various Rail
ways and the Railway workshops in
cluding the Chittaranjan Locom otive 
Factory?

The Minister o f Labour (Shri V. V.
G iri): (a) A  statement is placed on 
the Table o f the House. [See Appen
dix X. annexure No. SJi

(b) 4,038 Scheduled Caste applicants 
and 278 SchcKiuled Tribe applicants 
have been placed in employment in 
Railways and Railway workshops 
during 1953-54. Information concerning 
Chittaranjan Locomotive Workshop is 
being collected and will be placed on 
the Table of the House in due course.
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